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Hospital run under this Scheme is
affected. About 17 cities are affected
and about 250 CHGS dispensaries
are closed down, not that they are
closed down by way of a lock-out
but, actually there is no staff of the
C and D categories there and these
Health Centres and Hospitals are
being run in every unhygienic condi-
tions. The 40 lakh beneficiaries
under this scheme include VVIPs,
Members of Parliament and Ministers
also. There are no medicines and no
first aid is available. The doctors are
sitting there and only giving
prescriptions.

My humble submission is that the
demands of the employees are very
reasonable. They want at least one
promotion in the whole tenure of
their service. Their second demand
is that they should be given "Patient
Care Allowance" on par with em-
ployees in the Central Government
hospitals. They have been struggling
for their demands from June 1988.
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[Shri Syed Sibtey Razi] There was an
agreement with the Health
Department but it has not yet been
given effect to. Also there was an
assurance given by the then Health
Minister. A delegation ofthe
employees had met the Prime
Minister and they have submitted a
memorandum to the Health Minister,
but nobody is intervening in this
crisis. Therefore, Madam,
through this Special Mention I am
trying to draw the attention of the
Government and saying that the
employees' case should be heard and
some via media should be found
because lakhs of patients are suffering
and there is a crisis in the Central
Government Health Scheme.
Madam, if you want to know the
problem, you can go and see it
yourself. Many Members of Parlia-
ment also go to the CGHS Health
Centres. We ourselves are suffering,
but we are not concenrned about
ourselves alone. We are also con-
cerned about the problems being
faced by lakhs of people who are
deprived of basic medical aid.

Madam, I thank you very much
for giving me this opportunity and I
would once again draw the attention
of the Government to this , problem
and say that their demands are very
genuine. The previous Government
had accepted their demands. The new
Government which is too much
concerned about employees' welfare,
must accept their demands which are
very reasonable and find a solution
within 24 hours.

Thank you.
Need for protection of Girl-Child

SHRI MURLIDHAR CHAND-
RAKANT BHANDARE (Maha-
rashtra) : Madam, I rise to invite the
attention of the whole country
through this House by my Special
Mention today on the girl-child,
because this year is being celebrated
as the Internationa Year of the Girl-
child. I need not tell you that

women as a whole suffer gross
discrimination, particularly in the
developing societies. India not being an
exception, there is a strong son-
preference and a consequent bias and
prejudice against girls. In fact, a girld-
child is treated as a woman while she is
still in the womb. The grossness and the
extent of this discrimination can be seen
from the fact that we.had to ban the
foetus test in our country, because the
moment it was discovered that a foetus
was a female, in many cases the parents
would go in for abortion. We have also
in our country, though j very rare—and
elsewhere in the world also—still,
unfortunately, cases of infanticide so far
as girls are concerned.

There are 130 million girl-children
under the age of 14 in our country,
and their basic right to education,
health, employment, nutrition and
medical care is constantly denied.

The denial starts from breast-
feeding. It is well established that
sons are better breastfed than
daughters. Even the best food is
reserved for sons, and daughters get
comparatively what is left over. In
terms of hospitalisation, it has been
established that if four children need
hospitalisation, out of the four sons at
least three sons would be taken to the
hospital, but when it comes to girls,
out of four, hardly one would reach
the hospital. I think this very serious
imbalance and discrimination against
the girl child must now be put an end
to. The same thing is true about their
education. There are far many more
drop-outs from among the girl
children than the boys. All in all, the
result has been that whereas
everywhere else in the world the
average life span of a woman is
longer than that of a man, in our
country the average life span of a
woman continues to be less than the
average life span of a man. I think
there should be proper incentives to
girls to become literate, to get
education.

Many measures may be suggested
like strengthening of the legislation.



